Fourteenth Loksabha
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Participants : Malhotra Prof. Vijay Kumar

an>

Title: Presentation of 33" and 35™ Reports of the Public Accounts Committee (2006-07) on 'Injudicious
Waiver of Demurrage Charges' and action taken on 12th Report of PAC on 'Allotment of Land to Private
Hospitals and Dispensaries by DDA.'
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